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INCOME TAX APPELLATE TRIBUNAL, KOLKATA

CAUSE LIST OF
THIRD MEMBER MATTERS,

PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION, :
STAY APPLICATIONS, :
MISCELLANEOUS APPLICATIONS,

EARLY HEARING PETITIONS

AND PRONOUNCEMENTS

B FOR 26-SEPTEMBER-2025 (ERIDAY). g 24 A
t - o~
‘Lou¥s Ream - 1 Mee:h'ha jd~ taN b EcR
=  BEFORE SHRI DUVVURU RL REDDY, VICE PRESIDENT :
THIRD MEMBER MATTERS ' "
T T ) rks
Srl Appeal Number e:sa':'t' Assessee Bench Rem'a
1 | co | 1 | koL |2023 | 233} |(A) . TIRUPATI FINCOM PVT. LTD. A
2 | ma | 487 | koL [ 2023 | 29" i) s TIRUPATI FINCOM PVT. LTD. A
BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER . k\w
*- MISCELLANEOUS APPLICATIONS T —
sl Appeal Number A::'::‘ Assessee QQ{GX \ Bench | Aythor
" \
1 | ma | 121 | kot | 2025 22%1173‘ [A] LOWA UNION COOPERATIVE AGRICULTURE CREDIT SOCIETY LIMITED sMC GM/IM
2 | Ma | 122 | KoL | 2025 | 225" |[A] LOWA UNION COOPERATIVE AGRICULTURE CREDIT SOCIETY LIMITED SMC GM/IM
% * " BEFORE SHRI . GEORGE MATHAN, JUDICIAL MEMBER
" AND SHRI RAJESH KUMAR, ACCOUNTANT MEMBER A A
MISCELLANEOUS APPLICATIONS o Eii L
Assmt.], . ¢ )J TO
Srl Appeal Number Year Assessee Bench Author
1 | Ma | s3 | koL | 2025 22%11-'6” [D] M/S. NAVIN CONSTRUCTION & CREDIT PVT. LTD. B RK/AM

Courd Reowm- 2

MeelHry td~ RON-RRQO-ANT
- BEFORE SHRI RAJESH KUMAR, ACCOUNTANT MEMB

AND SHRI PRADIP KUMAR CHOUBEY, JUDICIAL MEMBER

" MISCELLANEOUS APPLICATIONS
) Assmt. 3 To

S A Numb Assessee ¥

rl ppeal er Year et . Bench Autlor

e A
1 | ma| st | koL [2025 | 255" [[ASONIL KUMAR MISHRA B PKC/IM
2017-
2 [ MA | 52 | koL [2025 [ “"" (D] SUNIL KUMAR MISHRA 8 PKC/IM

Covvd Resm - 3

Meedhis 1~ - -
BEFORE SHRI SONJOY SARMA, JUDICIAL MEMBI‘E‘);L% ,c' XRE HVA?’ HEH

AND SHRI RAKESH MISHRA, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS

Srl Appeal Number A;:':rt‘ Assessee Bench TO
o Author

1 | mMa| 33 | koL [ 2025 | 2919 |(D] ANUP KUMAR LAKHOTIA | s SS/3M

2 | ma | 36 | koL | 2025 [ 295 [[D] SUCCESS TOURS AND TRAVELS PRIVATE LIMITED B RM/AM

25-Sep-2025




